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Follow-up Action on Mudholkar
Commission Report

93. SHRI P.K. DEOQ :
SHRI S. MOHANTY :

Will the PRIME MINISTER be pleased
to state :

(a) whether the follow-up action on the
Mudholkar Commission Report against
Dr. HK. Mahatab has been delayed in
Orissa and the Sarju Prasad Commission
is not being allowed "to function; and

(b) if so, the reason therefor 7

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF, PERSON-
NEL (SHRI RAM_ NIWAS MIRDHA) :
(a) end (b) . Shri Mudholkar presented his
Report to the Government of Orissa on
26th September, 1968. Dr Mahatab filed a
writ petition in the Orissa High Court on
23rd October, 1968 on the ground that he





